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Date: 13/05/2005 This matter was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE Y. K. SABHARWAL
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For Applicant (s) M. B.S. Banthia, Adv.
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Shi | pa Si ngh, Adv.
Ani | Katiyar, Adv.
K. V. Bhatt, Adv.

B. V. Bal aram Das, Adv.

UPON hearing counsel the Court made the follow ng

ORDER



The interlocutory application is dismssed.

[ T.1. Rajput ] [ V.P. Tyagi ]
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